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Shri s.P. Kulkammi for the Applicant and
Shri S.S. Karkera for Shri P.M. Pradhan
- for Regpondents.,

This matter pertains to rotational

transfer/posting etc. of the Applicant,

In the meanwhile, the Applicant has been
E promoted as a Clerk and sent for training.
| In the circumstances, the learned counsel

for the Applicant says that he may be given some
t time to take instructions from his client,
i Accordingly, the matter is adjourned to
28-9-95,
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(B.S. Hegde)
Member (J)

8 et e

wp- & .S kenrkertn

) \' The e O 7%
Qo ﬂ«-ﬁ; Bocknk s P
‘- 1 g ot pareAlan L
* %/é‘ﬁ//—% o e OA

= a;% vy

mément &é}cspatched

to Appiicasi . copdnaent (5)

G

on.._ l.\x_'p.;__..._._

4w’




